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Qult Notices on Chinese In India 

.854. Shri Hem Barna: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether it is a fact that some 
Chinese nationals in Calcutta and 
Kalimpong on whom notices to quit 
India within ninety days were served 
have refused to terminate their stay 
in India in defiance of the quit 
orders within the 90-day time-limit 
stipulated under the notices served 
on them. 

(b) it so, what steps Government 
have taken to enforce the orders 
served on these persons and whether 
the causes of this defiance of the 
orders are SO far ascertained; and 

(c) if so, what are the causes? 

The Minister of Home A1falrs (Shrl 
G. B. Pant): (a) Yes. 

(b) and (c). They are being prose-
cuted under the provisions of the 
Foreigners' Act 1946. Some of them 
have represented that they may be 
allowed to stay on because of long 
residence, business connections and 
other ties in India. 

India International Centre 

.855 fShri H. N. Muk.erJee: 
.\ Shri TaD&"amauJ: 

Will the Minister of Education be 
pleased to state: 

(a) whether the India International 
Centre situated near Lodi Estate, 
New Delhi is a purely private insti-
tution or has Government backing; 
and 

(b) it it is the latter, to what ex-
tent? 

The Minlster of Education (Dr. 
K. L. ShrimaIl): (a) It is a purely 
private Institution. 

(b) Doe. not arile. 
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Sta.ft of National Laboratories and 
C.S.LB. 

·857. Shri P. G. Deb: Will the 
Minister of Scientific Research and 
Cultural A1fairs be pleased to state: 

(a) whether there is resentment 
among the stafl' of the national labo-
ratories under the Council of Scienti-
fic and Industrial Research about the 
new pay scales; 

(b) if so, the reasons therefor; and 
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(c) the steps taken to avert the 
same·! 

The Deputy Minister of Scientifbl 
Research and Cultural Affairs (Dr. 
M. M. Das): (a) and (b). The 
Council of Scientific and Industrial 
Research have adopted the revised 
pay !X:ales as accepted by the Gov-
ernment of India on the recommenda-
tion of the Pay Commission. By and 
large t.he new pay scales have been 
welcomed. 

(e) Does not arise. 

Price of on 

r Shri Ram Krishan Gupta: 
Shri Rameshwar Tantia: 

-858. ~ Shri Indrajit Gupta: l Shrimati Renu Chakravartt,.: 
Shri Damani: 

Will the Minister of Steel, Mines 
and Fuel be pleased to refer to his 
statement made in Lok Sabha on the 
29th August, 1960 and state: 

(a) whether the foreign oil com-
panies have agreed to reduce the price 
of oil further; and 

(b) if not, the nature of action 
taken or proposed to be taken in this 
regard? 

The Minister of Mines and Oil 
(Shri K. D. Malaviya): (a) and (b). 
The prices as are now being charged 
represcnt competitiv~ commercial 
prices, subject to quarterly review. 
The next review is likely to be some 
time in January, 1961. 
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Production of Pig Iron and Steel 

{ 

Shri Morarka: 
Shri Supakar: 

·860. Shri Pangarkar: 
Shri D. C. Sharma: 
Shrl Chintamoni Panigralai: 

Will the Minister of Steel, Mines 
and Fuel be pleased to Jay a state-
ment on the Table showing: 

(a) the total quantity of finished 
steel and pig iron produced in th~ 

three steel plants up-to-date; 

(b) the quantity exported together 
with the names of the country to 
which exported; and 

(c) the quantity sold locally and the 
agency for the same? 




